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ENROLLMENT OF FAMILIES UNDER ABPMJAY 

 

1526. SHRI JOSE K. MANI: 

 

Will the Minister of HEALTH AND FAMILY WELFARE be pleased to state: 

 

(a)  whether Government has the details of total families enrolled under Ayushman Bharat - 

Pradhan Mantri Jan Arogya Yojana (ABPMJAY); 

 

(b)  if so, the details thereof, State-wise; 

 

(c)  whether Government has noticed that the current allocation of Grant-in-aid made by the 

National Health Authority (NHA) for the implementation of ABPMJAY in Kerala is way 

below 60 per cent of total expenditure; 

 

(d)  if so, the reasons therefor; 

 

(e)  whether Government will consider the allocation of 60 per cent of actual expenditure incurred 

on treatment of Central category families (RSBY/SECC) under the scheme; and 

 

(f)  if so, the details thereof? 

 

 

ANSWER 

THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND 

FAMILY WELFARE 

(DR. BHARATI PRAVIN PAWAR) 

 

(a) to (f): State/UT-wise details of eligible beneficiary families and Ayushman cards issued 

under Ayushman Bharat – Pradhan Mantri Jan Arogya Yojana (AB-PMJAY) are at 

Annexure. Funds are released to States/UTs as per the prescribed funding pattern of Ministry 

of Finance viz. 60:40 and 90:10, as the case may be. Central share of premium in the 

prescribed ratio is subject to annual ceiling of Rs. 1052 per beneficiary family or actual rate 

of insurance premium, whichever is less. 

  

http://loksabhaph.nic.in/Members/MemberBioprofile.aspx?mpsno=5201


Annexure 

State/UT-wise details of eligible beneficiary families and 

Ayushman cards issued under AB-PMJAY 

 

State/UT Eligible beneficiary 

families 

Total individual 

Ayushman card issued 

Andaman And Nicobar Islands  21,399  40,322 

Andhra Pradesh  5,530,825  72,42,181 

Arunachal Pradesh  88,928  76,470 

Assam  2,701,795  8,82,304 

Bihar  10,895,571  77,17,612 

Chandigarh  71,278  1,06,685 

Chhattisgarh  3,729,027  1,60,39,977 

DNH & DD  42,805  4,24,255 

Goa  36,975  26,457 

Gujarat  4,485,330  1,64,52,087 

Haryana  1,551,798  61,53,508 

Himachal Pradesh  478,985  11,28,077 

Jammu And Kashmir  602,793  79,97,894 

Jharkhand  2,805,753  95,99,846 

Karnataka  6,209,073  1,21,07,053 

Kerala  2,157,077  70,69,088 

Ladakh  10,904  1,38,994 

Lakshadweep  1,465  25,783 

Madhya Pradesh  8,392,162  3,36,84,245 

Maharashtra  8,363,664  81,48,735 

Manipur  277,018  4,72,046 

Meghalaya  347,013  17,63,345 

Mizoram  194,856  4,27,793 

Nagaland  233,438  2,99,078 

Puducherry  103,434  4,00,748 

Punjab  1,498,065  79,68,900 

Rajasthan  5,971,496  26,42,551 

Sikkim  39,791  51,809 

Tamil Nadu  7,770,928  10,26,622 

Telangana  2,611,424  34,520 

Tripura  494,422  13,04,062 

Uttar Pradesh  11,807,068  2,33,43,444 

Uttarakhand  537,721  49,16,062 

 

Note: Additional 3 crore Ayushman cards have been verified by States using their own IT system. 


